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"‘ BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

IN

ORIGINAL APPLICATION NO. 488 OF 2025

IN THE MATTER OF:
Ankush Singh e Applicant
Versus
District Magistrate Ambedkar Nagar & Ors ....Respondent(s)
REPLY AFFIDAVIT OF EXECUTIVE OFFICER NAGAR PALII_(A__[’AB!S—H-’Q
AKBARPUR IN
COMPLIANCE OF ORDER DATED 15.12.2025 PASSED BY TH 1S HON'BLE
TRIBUNAL

The Respondent No.6 Herein states as under

MOST RESPECTFULLY SHOWETH:

I, Qq)mm aged abourﬁ’years, Slo %.?f.'b‘r‘é‘éently posted as Executive Officer
Nagar Palika Parishad Akbarpur, the deponent, do hereby solemnly state and affirm as

under: - —

That 1 am above mentioned officer of the answering Respondent and is duly
competent to file the present affidavit. That the Deponent is well conversant with the
facts and the circumstance of the instant case and is competent to swear this

affidavit.
I. That the Deponent has read and understood the contents of the present reply

affidavit. The averments made in the Original Application which are not
specifically admitted hereunder must be considered to have been denied by

the Deponent.

2. That the contents of the present reply affidavit have been drafted by my
/" counsel on my instructions and the contents of the same are true to my
knowledge and nothing material has been concealed therefrom.

3, That the deponent is posted as Executive Officer Nagar Palika Parishad
Akbarpur since  $4.06-2006 -
4. That this Hon’ble Tribunal in vide order dated 15.12.2025 was pleased to pass
the following directions:
o Learned counsel for the Applicant has also sought permission to
_—implead the Nagar Palika Akbarpur through the Executive Officer as

: q amlgespondent No. 6. The oral prayer made by the applicant is allowed and he
.:m, e NS directed to amend the cause title of the OA and file amended memo 2 of

parties and also serve the newly added Respondent and file affidavit of

service at least one week before the next date of hearing. 3. List on

11.03.2026...0000000 = O
I
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5. That after the order dated 15.12.2025 passed by this Hon'ble Tribunal, the
answering respondent has continuously pursued the matter with the Executive
Engineer, Uttar Pradesh Jal Nigam (Urban), by issuing repeated
communications vide Letter No. 3940 dated 07.01.2026, Letter No. 5330
dated 17.03.2026, Letter No. 1323 dated 16.06.2026, and most recently Letter
No. 1578 dated 02.07.2026, requesting the latest status regarding preparation
of the Detailed Project Report (DPR), project estimates, technical and
administrative approvals, and implementation of the proposed Sewage
Treatment Plant (STP).

Y i

6. That the instant Original Application has been filed raising grievance against
encroachment and discharge of untreated sewage and industrial effluents
along with solid waste in Tamsa River in District Ambedkar Nagar, Uttar
Pradesh. It has been further alleged that the industrial discharge is from the

Respondent No.5-Sugar Mill.
-

7. That it is respectfully submitted that the Respondent No.5 Sugar Mill does not
falls within the jurisdiction of the answering respondent and falls within the

jurisdiction  of Mijhauda GRAM Panchayat Tehsil Bhiti  District-

Ambedkarnagar
¢

‘8. Thatvit is further submitted that the Nagar Palika Parishad Akbarpur herein
had initiated the process for establishment of the STP by addressing letters to
the Executive Engineer, Uttar Pradesh Jal Nigam (Urban), vide Letter No.

" 2804 dated 04.11.2025 and Letter No. 3023 dated 11.11.2025, requesting
preparation of the Detailed Project Report (DPR) and initiation of the project.
Copies of letter dated 04.11.2025 and 11.11.2025 addressed to the Executive
Engineer, Uttar Pradesh Jal Nigam (Urban) is annexed herewith and marked

as Annexure R-1 (Colly). -~

9. That in response thereto, the Executive Engineer, Uttar Pradesh Jal Nigam
/" (Urban), vide Letter No. 2967 dated 11.11.2025 and Letter No. 3164 dated
MI 2025, sought details regarding availability of suitable land for

esﬁbrl?lshment of the proposed Sewage Treatment Plant. Copies of letter dated _
it
()



11.11.2025 and 29.11.2025 by the Executive Engineer, Uttar Pradesh Jy

Nigam (Urban) is annexed herewith and marked as Annexure R-2 (Colly)

10.That thereafter Nagar Palika Parishad, Akbarpur, vide Letter No. 3275 dateq

L

29.11.2025, conveyed its No Objection and informed the Uttar Pradesh Jal
Nigam (Urban) regarding the availability of Government Land situated at
Revenue Village Shijhauli Talab, Gata No. 257-Kha, having an area of 7.21}
hectares, for establishment of the proposed Sewage Treatment Plant. A copy

of Letter No. 3275 dated 29.1 12025 is annexed herewith and marked as
Annexure R-3. /

11.That it is most respectfully submitted that the answering respondent herein, is

continuously pursuing the matter with Uttar Pradesh Jal Nigam (Urban) by
addressing repeated communications vide Letter No. 3940 dated 07.01.2026,
Letter No. 5330 dated 17.03.2026 and Letter No. 1323 dated 16.06.2026, and
requesting about updated information regarding preparation of the DPR,
project estimate, administrative approval and progress of the proposed STP
project. These repeated communications clearly demonstrate the continuous
efforts made by the answering respondent for expeditious implementation of
the project. Copies . of letters No. 3940 dated 07.01.2026, Letter No. 5330
dated 17.03.2026 and Letter No. 1323 dated 16.06.2026, Letter No. 1323
Letter no-1578 date 02.07.2026 and reply from Executive Engineer UP
Jalnigam Urban Date 03.07.2026 Letter no-1688 is annexed herewith and
marked as Annexure R-4( Colly).

ot /
%
12.That the Respondent No.1 (District Magistrate, Ambedkar Nagar), vide letter

dated 01.01.2026, addressed to the Principal Secretary, Urban Development
Department (Section-5), Government of Uttar Pradesh, has also requested for
necessary action regarding establishment of the Sewerage Network and
Sewage Treatment Plant for Akbarpur so that a permanent solution for
treatment of municipal sewage may be implemented. A copy of letter dated

01.01.2026 is annexed herewith and marked as Annexure R-5.

13.That it is submitted, pending establishment of the permanent Sewage

Meatment Plant, the Nagar Palika Parishad has adopted several interim
w e O

env*ronmental protection measures to minimize pollution load entering River

cal sludge

©)

Tamsa. That for scientific management and treatment of fae
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('“ generated from septic tanks, a Faecal Sludge Treatment Plant (FSTP) having a
[ capacity of 32 KLD has already been established within the jurisdiction of
/ Nagar Palika Parishad, Akbarpur and the said plant is fully functional. The

——

treated water is regularly subjected to laboratory testing on a monthly basis to

f ~ ensure compliance with applicable environmental standards.

{ -
y
/

14.That for scientific municipal solid waste management, two Material Recovery
Facilities (MRFs), each having a capacity of 5 TPD, has been established in
Ward Shiv Baba and Ward Krishna Nagar respectively for segregation and

processing of municipal solid waste generated within the municipal limits. -

15.That a scientific municipal solid waste disposal site has also been developed at

Gata No. 186-A situated at Village Kachna, Bangaon, ap;?roximately. 11
kilometres away from Akbarpur town and outside the municipal habitation,

for safe disposal and management of municipal solid waste.

16.That six major drains discharging towards River Tamsa have been intercepted
by installation of iron screening (iron jaali) so as to prevent floating municipal

solid waste from entering the river.
P

17.That in addition to the above, the grey water and black water flowing through
the said major drains are presently being treated through bioremediation as an
interim pollution control measure until the permanent sewerage network and
Sewage Treatment Plant become operational. Regular monitoring and
maintenance of the bioremediation system are being undertaken by Nagar

Palika Parishad to reduce the pollution load entering River Tamsa.

L 2 i
18.That the answering respondent respectfully submits that the establishment of
the permanent Sewerage Network and Sewage Treatment Plant is dependent
upon preparation of the DPR, technical sanction, administrative approval and
,execution by the competent implementing agency, namely Uttar Pradesh Jal

Nigam (Urban), and approvals from the (Urban Development Department)
State Government.

19.That the facts stated/herein above clearly demonstrates that the Nagar Palika
Parishad, Akbarpur has acted diligently, proactively and in good faith by
continuously pursuing establishment of the permanent sewage treatment
infrastructure while simultaneously implementing effective interim measures
including operation of the Faecal Sludge Treatment Plant, scientific solid
waste management, interception of drains and bioremediation of wastewater.

«

¥
20.That the deponent herein is duty bound to comply with the directions passed
by this Hon'ble Tribunal in letter and spirit. The deponent undertakes before
Hon’ble Tribunal that it shall ensure expeditious establishment of the
age Network and Sewage Treatment Plant so as to ensure long-term

@
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protection of River Tamsa and prevention of discharge of untreated
wastewater.
{

21.That in the interest of justice the present reply affidavit may be taken on

record.

DEPONENT
Verification
I, the deponent above named do hereby verify and state that the contents of the
foregoing paragraphs of the above application are true to the best of my knowledge
and belief, no part of it is false and nothing material has been concealed there from.
On this -'”aay of J"ul‘.}/, 2026.
DEPONENT
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TR _Ulferehl URYE 3AHaRYR H 32 HOU0SI0 &Hdl DI UH0THOLI0W0
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Ambedkar Nagar, Uttar Pradesh, India : .. Ambedkar Nagar, Uttar Pradesh, India
- : —

, Uttar Pradesh 224122, India, Ambedkar Nagar, Uttar Pradesh
224122, India

Lat 26.392298° Long 82.531063°

Friday, 15/05/2026 10:22 AM GMT +05:30

e

, Uttar Pradesh 224122, India, Ambedkar Nagar, Uttar Pradesh
i 224122, India
¢ Lat 26.39243° Long 82.5630593°

Friday, 15/05/20: 10:03 AM GMT +05:30

== e o =T e

Ambedkar Nagar, Uttar Pradesh,
-

, Uttar Pradesh 224122, India, Ambedkar Nagar, Utt
4122, India
Lat 26.392262° Long 82.531114°
B Friday, 15/05/2026 10:23 AM GMT +05:30

Ambedkar Nagar, Uttar Prag

Ambedkar Nagar, Uttar Prad -
} India ™= , Uttar Pradesh 224122, India, Ambedkar N
Uttar P 2 s, Ambodkar Nag 224122, India
Lat 26.392144° Long 82.530968°
Friday, 15/06/2026 10:24 AM GMT +05:30
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GSTIN : 09AANCR1480K1ZV
1.5.0. Certificate No. - CQ1686

RELIABLE TEST HOUSE PRIVATE LIMITED

(An ISO Certified : 9001-2015 & NABL Accredited Laboratory)
Government Approved Laboratory
(A House Of Soil, Water, Building And Road Material Testing Laboratory)
43B Regal Residency Mirzapur Puliya, Near A K.T.U.,
Jankipuram Extension, Lucknow (U.P.) - 226021

©: 9452804346 (O: 8953199910

E-mail : reliabletesthouse@gmail.com Website : www.reliabletesthouse.com
TEST REPORT
Issued To " |: [The Executive Officer IReport No. :|RTHPL/2026/ 20238
agar Palika Parishad | pate of Sample Receiving :| 28/05/2026
Akbarpur. Date of Start of Testing | :|29/05/2026
Date of Completion of
Toatis P :/03/06/2026
Date of Issue of Report :/04/06/2026
Sample Condition :|Good
Sample Quantity ¢/ 1000ml
Test Performed At :|Lab
Discipline B :|Chemical
Group :[Pollution & Environment
i Environmental Condition : ;:;T:;;js%_,,o%
Description of : |Waste Water
Sample
Sample Location [: |[FSTP AKBARPUR

TEST RESULTS

S.No. Parameter Tested Test Results Test Method
1. pH Value at 27°C 7.74 IS 3025 (Part 11): 2022
. Biochemical Oxygen Dex?aancl (BOD), mg/1 10 IS 3025 (Part 44): 2023

Temperature: -27°C
| Incubation Period: - 3Days

3. Chemical Oxygen Demand (COD), mg/I1 36 IS 3025 (Part 58): 2023
4. Total Suspended Solids, mg/1 30 IS 3025 (Part 17): 2022
S. Fecal Coliform Bacteria, MPN/100ml 94 IS 1622:1981

Page 1 of 1
*************************Endwf_Reporti

2. Tested samples will be destroyed after 15 days from the test completion unless otherwise specified.
3. This report shall not be reproduced expect in full, without approval of the laboratory and cannot be uscd as cvidence in the court
of law and should not be used in any advertising media without our special permission in writing.

4. Total liability of our work is limited to the invoiced amount.
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GSTIN : 09AANCR1480K12V
1.5.0. c.mﬁm No. - CQ1686
R1480K

) RELIABLE TEST HOUSE PRIVATE LIMITED

(An ISO Certified : 9001-2015 & NABL Accredited Laboratory)
Government Approved Laboratory

(A House Of Soil, Water, Building And Road Material Testing Laboratory)
43B Regal Residency Mirzapur Puliya, Near A.K.T.U.,
Jankipuram Extension, Lucknow (U.P.) - 226021

§ : 9452804346 (O: 8953199910

E-mail : reliabletesthouse@gmail.com Website : www.reliabletesthouse.com
TEST REPORT
Issued To : The Executive Officer Report No. :/RTHPL/2026/ 15325
agar Palika Parishad Date of Sample Receiving :|28/04/2026
Akbarpur. Date of Start of Testing | :| 29/04/2026
Date of Completion of "
Testing :/04/05/2026
Date of Issue of Report :/05/05/2026
Sample Condition :|Good
Sample Quantity :/1000m1l
Test Performed At :|Lab
Dlscipline :|Chemical
Group :Pollution & Environment
. .[Temp:25:5°C
2 7 i Environmental Foxffgn ‘ Humidity:30-70%
Description of : Waste Water
Sample
Sample Location : [FSTP AKBARPUR
TEST RESULTS
S.No. Parameter Tested Test Results Test Method
1: pH Value at 270C 7.02 IS 3025 (Part 11): 2022
Biochemical Oxygen Demand (BOD), mg/I .
2. Temperature: -27°C 15 IS 3025 (Part 44): 2023
Incubation Period: - 3Days
32 Chemical Oxygen Demand (COD), mg/1 40 IS 3025 (Part 58): 2023
4. Total Suspended Solids, mg/1 26 | IS 3025 (Part 17): 2022
5. Fecal Coliform Bacteria, MPN/100ml IS 1622:1981

Page 1 of 1

***t*****ﬂ************ﬁ;*End7of7Rep°tt**m***m********

-provided by-the-customer.—The Reported-Result-pertains only to the tested-\sg
parameters: 1ent-of product is neither inferred-nor-implied.

2. Tested samples will be destroyed after 15 days from the test completion unless otherwise specified.
3. This report shall not be reproduced expect in full, without appraval of the Iaboratory and cannot be used as evidence in the court
of law and should not be used in any advertising media without our special permission in writing.

4. Total liability of our work is limited to the invoiced amount.
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Adhupur, Uttar Pradesh, India « Adhupur, Uttar Prades
Gareeb Avas Yozna, Harlalka Rd, Adhupur, Uttar = .,5‘ Gareeb Avas Yozna, Harlalka Rd, Ad
Pradesh 224238, India B & Pradesh 224238, India

Lat 26.464426° Long 82.490975° ) Lat 26.46425° Long 82.491104°
23/05/2025 01:02 PM GMT +05:30 B 23/05/2025 01:03 PM GMT +05:3§

> ¥

Adhupur, Uttar Prades

Gareeb Avas Yozna, Harlalka Rd, Ad Gareeb Avas Yozna, Harlalka Rd, Ad
Pradesh 224238, India = Pradesh 224238, India 8 Pradesh 224238, India

i Lat 26.46425° Long 82.491103° » Lat 26.464347° Long 82.490992° Lat 26.46442° Long 82.49093°

3 B 23/05/2025 01:02 PM GMT +05:39 23/05/2025 01:02 PM GMT +05:34

Ry

B Pradesh 224238, Ind!a
# Lat 26.464236° Long 82.49109°
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Gohana, Uttar Pradesh, Ind Gohana, Uttar Pradesh, Ind
Cg4g+9c, Gohana, Uttar Pradesh 224122, B Cg4g+9c, Gohana, Uttar Pradesh 224122,
Lat 26.405251° Long 82.525793° Lat 26.405249° Long 82.525541°
Thursday, 23/04/2026 11:30 AM GMT +Q Thursday, 23/04/2026 11:27 AM GMT +0§3

B oes
'
Gohana, Uttar Pradesh, India

(2]

% 3 Gohana, Uttar Pradesh, Ind

S8 W Ccgag+9c, Gohana, Uttar Pradesh 224122,
Lat 26.405233° Long 82.525475°
Thursday, 23/04/2026 11:36 AM GMT +(Q
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L2t 26.503146° &S0, 7 assonns
Long 82.503715° 8 7 . Jf Long 82503739°
19/03/23 12:37 PM GMT +05:30 ; . 1 19703123 12:37 PM GMT +05:30

[ Cumars

Vangaon, Uttar Pradesh 224151, India 7, Vangaor

+ F7, Vangaon, Uttar Pradesh 224151, India & 3 3 = < %
dagh i < 2231571, India
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Altitude
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Jamune Pur, Uttar Pradesh, India ==
Eltctatgan) Akbarpur Rosd, Jamune Pur, Uttar Bradc:
224230, India

Lat 26.49666" Lang 82

Wednesusy, 1120265 09:¢

Jamune Pur, Uttar Pradesh, India ===

arpur Road, Jamune Pur, Uttar Pradesh

Google




" Akbarpur, Uttar Pradesh, India
Cggq+j7x, Shahzad Pur, Akbarpur, Uttar Pradesh
. 2, Ind
27201° Long 82.538813°
5/2026 04:15 PM GMT +05:30

Akbarpur Uttar Pradesh India
JCp+ Nail Sarak, Shahzad Pur, Akbarpur, Utta
India
Long 82.53601

3:53 f

L

Gadayan Uttar Pradesh, Ind|a

zad Pur, Gadayan, Uttar Pr

Akbarpur, Uttar Pradesh, India
 Cagmf+f8w, Akbarpur, Uttar Pradesh 224122, India
| Lat 26.4
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VANI ANALYTICAL RESEARCH PRIVATE LIMITED
(An ISO 9001:2015, 1SO 14001:2015, ISO 45001:2018 Certified Laboratory)
KHASRA NO. 384, SHAHPUR FAGOTA, HAPUR (U.P.) - 245101
GSTIN : 09AAKCV4471H1ZW | CIN : U71200UP2024PTC209530

- : www.vanianalytical.com, E-mail : Info@vanianalytical.com
l&“’w E-mail : varpllab2024@gmail.com | Mob.: 7253801909, 6398894586 TC-17098

QS\'

TEST REPORT
TEST REPORTNO.  VARPL/TR/25032026/006 DATE OF REPORT:  25.03.2026
WASTE WATER SAMPLE ANALYSIS REPORT
Name And Address of Customer ¢ WS, EXCUTIVE OFFICER
NAGAR PALIKA PARISHAD AKBARPUR,
AMBEDKAR NAGAR
Date of Sampling : 20.03.2026
Analysis Start Date : 21.03.2026
Analysis End Date ! 26.03.2026
Sample ID No © VARPLAWWI21032026/008
ULR Number :  TC170982600000927F
Sampling Done By : ~ VARPL STAFF
Sampling Description - WASTE WATER
Sampling Location ¢ NEAR TUMSA BRIDGE OUTLET
Sampling Method :  VARPL/SOP/QSP/010A
Sample Quantity : 20+05LTR.
Packing Condition . SEALED
Packed In :  P.V.C. CANE& GLASSBOTTLE
S. No. | Test Parameters 22 _Unit Result | Specification/Limit Test Method }
A " (As per CPCB) \
1 |pH - |[& - 7.09 55-9.0 APHA 4500-H+
2 | Total Suspended Solids,(TSS) . mg/L 62.0 100 APHA 2540-D
3 (Bé%c[r;em; gy Yoen DT df 145 30 IS: 3025 (Part44) |
- Chemical Oxygen Demand,(COD)“| " mg/L 154.0 250 APHA 5220-C j
5 | Oil & Grease (0 & G) mg/L <4.0 10 APHA 52208 |
|6 | Ccliform Court MPN/100ml | 113 1000 APHA9221B |

werrksnd of Tost Repgrtnn.

For Vani Analytical Research Pwt. Lid.
Page 1 of 1

Format No VARPL/QSP/QF/7.8/01, Issue No. 01, Date 01.01.2025, Rev. Nc. 00 Date 00/00/0000

Note :- \
1. The results indicated only refer to the tested samples and listed applicable parameters.
2. No complaint will be entertained if received after 7 days of issue of test report.
2 is limited to invoice value only.
2 %: m shall be destroyed after 15 :lyays & Biological / Perishable sample shall be destroyed
after issue of test re|
5. Wm shall not be usodmny advertising media or as evidence in the court of Law without
prior written permission of the laboratory.
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KHASRA NO. 384,

7 8 GSTIN : 09AAKCVA471H1ZW | CIN : U71200UP2024PTC209530
: www.vanianalytical.com, E-mail : | '
E-mail : varpllab2024@gmail.com | Mob.: 7253801909, 6398804586 TC-17098
3 TEST REPORT
.~ TESTREPORTNO. VARPL/TR/25032026/005 DATE OF REPORT:  25.03.2026
% WASTE WATER SAMPLE ANALYSIS REPORT
Name And Address of Customer M/S, EXCUTIVE OFFICER
NAGAR PALIKA PARISHAD AKBARPUR,
AMIEDKAR NAGAR
Date of Sampling 20.03.2026
Analysis Start Date 21.03.2028
Analysis End Date 26.03.2026
Sample ID No VARPL/WW/21032026/007
ULR Number i TC170982600000926F
Sampling Done By ¢ VARPL STAFF
Sampling Description i WASTE WATER
Sampling Location :  SHIVALA GHAT OUTLET
Sampling Method :  VARPLUSOP/QSP/010A
Sample Quantity i 20+05LTR.
Packing Condition :  SEALED
Packed In :  P.V.C. CANE& GLASS BQTTLE
| S. No. | Test Parameters ‘ Rocu% ", Specification/Limit | Test Method
) g " | ¥ (As ner CPCB)
1 |pH o | B VA2 £5-9.0 APHA 45G0-H+
2 | Total Suspended SolidS)(Ts: 0y , 48.0 100 APHA 2540-D
: ical ma = 0 < IS: Part- !
3 ?Mem7s%ac : Oxygen De »,.;‘:. 145 30 S 3032)( art J
4 Chemical Oxygen Demand,(COD) 4. mg/L 80.0 250 APHA 5220-C |
5 | Oil & Grease (0 & G) mg/L <4.0 10 APHA 52208 |
6 | Coliform Count MPN/100ml 94 1000 APHA 92218 |
ﬁqesee’ For Véﬁﬂﬁ‘ﬂ?t%’a?ﬁ%ts*;% S;;."Lm_
i z Page 1 of 1

Sharddha Gupta
Quality Managar

c D BY AUTHCRIZED SIGNATORY
Format Ne VARPL/QSP/QF/7.8/01, Issue No. 01, Date 01.01.2025, Rev. No. 00 Date 00/00/02C0

1

% wh

1. The results indicated only refer to the tested samples and listed applicable parame

ZNooaMwlboMnodKMM?daysdmolmtmpoﬂ.

3. Our liability is limited to invoice value only.

4.mmummwm1smnswrwmmm«mm

immediately after issue of test report/ E :

&mummmuwhmymnndnuummmmdmmm
- prior written permission of the laboratory.

2
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12001 Wy

vanianalytica | ¢ Int nalytical.com
ma.mmm-u?bﬁ\“\ Jé‘é'“ 72638 19’3’0’. a:%’aaum
: TEST REPORT
. TEST REPORT NO. VARPLITR/25032026/004 DATE OF REPORT:  25,03.2026
| WASTE WATER SAMPLE ANALYSIS REPORT
 Name And Address of Customer - /S, EXCUTIVE OFFICER
NAGAR PALIKA PARISHAD AKBARPUR,
AMBEDKAR NAGAR
Date of Sampling 20.03.2026
Analysis Start Date 21.03.2026
Analysis End Date 25.03.2026
Sample 1D No VARPL/WW/21032026/006
ULR Number TC170082600000025F
Sampling Done By VARPL STAFF
Sampling Description WASTE WATER
Sampling Location * NEAR CHUNNA BHATT| OUTLET
Sampling Method * VARPUSOP/QSP/010A
Sample Quantity v 20+05LTR
Packing Condition SEALED
Packed In P.V.C. CANZ& GLASS BOTTLE
S.No. | Test Parameters Unit Result | Specification/Limit Test Method
A\ (As per CPCB)
1 |pH | Qe 55-90 APHA 4500-H+
! | Total Suspended Solids, (T O L 100 APHA 2540-D
3 (%%cgem;%?:l) Oxygen Dema mﬁ?lm -"i\ };22*8 30 IS: 30345)(Part-
4 | Chemical Oxygen Demand, malk™ o 1920 250 APHA 5220-C
S | Oil & Grease (0 & G) ~ mglt <4.0 10 APHA 5220 B
§__| Coliform Count ~1'MPN/100mI 92 1000 APHA 9221 B
/ﬁ ****End of Test Report*****
N For Vani Analytical Research Pvt. Ltd.
{ ® Pagetort

= arddha Gupta
e ' Quali ager
AUTHORIZ GNATORY
Format No VARPL/QSP/QF/7.8/01, Issue No. 01, Date 01.01.2025, Rev. No. 0

7.e:\)

P il

0 Date 00/00/0000

Note :-

: results indicated ters.
refer to the tested samples and listed applicable parame
;:mwnpuuwboe;\wtzmmednmivedaﬂaﬂdaysoﬂssue of test report.

&Qllmyislﬂitedtohvoieevammy.

4. The sample shall be destroyed after 15 days & Biological / Perishable sample shall be destroyed
immediately

after issue of test report/

S.Thhhstmpond\allnotbeusedinanyadvenisingmedlaorasavideneeinmaoounofuwwithout

prior written permission of the laboratory.
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v £ 0¢ AKCVATIHIZW | CIN - UT4

2221k Websie : wwwvanianalytcal.com, E-mail: Info@vanianalytical com
%ﬁ'ﬂ: E-mall :varpllabzozgmail.com [ Mob.: 7253801909, 63988

TC-17098
1
TESTREPORTNO.  VARPLITRI25032026/003 DATE OF REPORT: 25.03.2026
WASTE WATER SAMPLE ANALYSIS REPORT
e T 6 A a AR PAUNA PARIHAD AKBARPUR,
AMBEDKAR NAGAR

Date of Sampling : 20.03.2026

Analysis Start Date : 21.03.2026

Analysis End Date : 25.03.2026

Sample ID No VARPL/WW/21032026/005

ULR Number TC170982600000924F

Ssmpling Dons By VARPL STAFF

Sampling Description WASTE WATER

Sampling Location NEAR MAHOTRA PETROL PUMP OUTLET

Sampling Method VARPL/SOP/QSP/010A

Sample Quantity s 2.0+0.5LTR.

Packing Condition : SEALED

Packed In P.V.C. CANE& GLASS BOTTLE

S.No. | Test Parameters Unit Result | Specification/Limit Test Method

(As per CPCB)
1 pH - 122 55-9.0 APHA 4500-H+
2| Total Suspended Solids,(TSS) mg/L *® 100 APHA 2540-D
3 ?B%"ge"‘g%) Oxygen Dema&f@ £imgL - ;ﬁz Y IS: 3025 (Part44)
4 | Chemical Oxygen Demand,(€OD) I mal. 4 186 250 APHA 5220-C
3 |Ol&GCrease(0 i, [N . 9 <10 10 APHA 5220 B
6 | Coliform Count 4 MPN/10OmI | 72 1000 APHA 9221 B
«‘;gfy;’ *****End of Test Report*****

For Vani Analytical Research Pvt. Ltd.

harddha Gupta
Quality Manager
AUTHORIZED SIGNATORY

Format No VARPL/QSP/QF/7.8/01, Issue No. 01, Date 01.01.2025, Rev. No. 00 Date 00/00/0000

1-(—;-@?‘\

Page 1 of 1

‘A\‘\\%

A

Note :-

1.Th;mhi\deandmmmmmwedsamplesandnmdapplbeblepamtus.
zmmwummmummnmdmeomsmpm
3.0ulwllilylslirmadtnhwobevahnmty.

4.Thow#'nlbedastwodm15¢ays&BtologicalIPedshablesampbshallbedeW0d

Mwmamw 3 !

5. This test report shall not be used in any advertising media or as evidence in the court of Law without
ptiorwrm.npermbdonoﬂtnlaboratory.

4
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RESEARCH PRIVATE LIMITED

1:2015, ISO 14001:2015, 1SO 45001:2018 Certified Laboratory)
SI?H?:RA NO. 384, SHAHPUR FAGOTA, HAPUR (U.P.) - 245101
GSTIN : 09AAKCV4471H1ZW | CIN : U71200UP2024PTC209530

“ : Iytical.com
ebsite : www.vanianalytical.com, E-mail : Info@vaniana
)vaman : varpllab2024@gmail.com | Mob.: 72563801909, 6398894586

TEST REPORT NO.

TEST REPORT

VARPL/TR/25032026/001

DATE OF REPORT: 25.03.2028

WASTE WATER SAMPLE ANALYSIS REPORT

Name And Address of Customer

M/S, EXCUTIVE OFFICER
NAGAR PALIKA PARISHAD AKBARPUR,

AMBEDKAR NAGAR

Date of Sampling 20.03.2026

Analysis Start Date 21.03.2026

Analysis End Date 25.03.2026

Sample ID No VARPL/WW/21032026/003

ULR Number TC170982600000922F

Sampling Done By VARPL STAFF

Sampling Description WASTE WATER

Sampling Location GADAYA OUTLET

Sampling Method VARPL/SOP/QSP/010A

Sample Quantity 20+ 0.5LTR.

Packing Condition SEALED

Packed In P.V.C. CANE& GLASS BOTTLE

S. No. | Test Parameters Unit Result Specification/Limit Test Method

_ (As per CPCB)
1 |pH s P 2T e 55-90 APHA 4500-H+
2 | Total Suspended Solids,(TS8) | | Amg/l 470440 100 APHA 2540-D
3 ?é%cge’;‘;%g) Oxvgeﬁggggiﬁ?ﬁ £ mglin, ) ;18.0‘ : 30 IS: 3025 (Part-44)
4 | Chemical Oxygen Demand,(COD) || mg/L+ 840 250 APHA 5220-C
5 Oil & Grease (O & G) mg/L. <4.0 10 APHA 5220 B
6 Colifcrm Count MPN/100ml 112 1000 APHA 9221 B
“****End of Test Report*****
For Vani Analytical Research Pvt. Ltd.
Pags 1251

Sharddha Gupta

lity Manager
AUTHORIZED SIGNATgRY

Format No VARPL/QSP/QF/7.8/01, Issue No. 01, Date 01.01.2025, Rev. No. 00 Date 00/00/0000

s

Note :-

g3

liability is limited to invoice value only.

7€

immediately after issue of test report/

results indicated only refer to the tested samples and I@s!ed applicable parameters.
complaint will be entertained if received after 7 days of issue of test report.

sample shall be destroyed after 15 days & Biological / Perishable sample shall be destroyed

This test report shall not be used in any advertising media or as evidence in the court of Law without

prior written permission of the laboratory.
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(An 1SO 9001:2015, SO

~ VANI ANALYTICA

KHASRA NO. 384,

AL RESEARCH PRIVATE LIMITED
14001:2015, 1SO 45001:2018 Certified Laboratory)
SHAHPUR FAGOTA, HAPUR (U.P.) - 245101

! o : U71200UP2024PTC209530
&Y - V4471H1ZW | CIN : U7
‘J?g‘ ﬁb y&%?ig : m’\fgnianalyﬂcal.com, E-mail : Info@vanianalytical.com

, 0\4\'}0 E-mail ; Vam“abgoz%?saaowog. 6398894586 TC-17098
Lt % k . VARPL/TRI25032026/002 DATE OF REPORT: 25.03.2026
TESTREPORTRG:  WASTE WATER SAMPLE ANALYSIS REPORT
Name And Address of Customer ML%E;%%?&E\OI’TA?SEF? AD AKBARPUR,
AMBEDKAR NAGAR

Date of Sampiirg 20.03.2026

Analysis Start Date 21.03.2026

Analysis End Date 25.03.2026

Sample ID No VARPL/WW/21032026/004

ULR Number TC170982600000923F

Sampling Done By VARPL STAFF

Sampling Description WASTE WATER

Sampling Location UDYAN VIBHAG PARK OUTLET

Sampling Method VARPL/SOP/QSP/010A

Sample Quantity 20+05LTR.

Packing Condition SEALED

Packed In P.V.C. CANE & GLASS BOTTLE

S. No. | Test Parameters Unit Result Specification/Limit Test Method

(As per CPCB)
1 pH - 7.14 55-9.0 APHA 4500-H+
2 Total Suspended Solids,(TSS) mg/L 68.0 100 APHA 2540-D
3 (Bégzger;;%acl) Oxygen Demaé?c.l‘._‘»,j.“\‘ (T » 5'5 e 30 IS: 303::))(Part-
4 Chemical Oxygen Demand,(COD) mg/L 164.0 250 APHA 5220-C
5 |Oil&Grease (O&G). mg/L <4.0 10 APHA 5220 B
Coliform Count o MPN/100ml | 108 1000 APHA9221B |

Furmat No VARPL/QSF/QF/7.8/01, Issue No. 01, Datz

*****End of Test Report*****
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Note :-

1. The results indicated only refer to the tested samples and listed applicable parameters.
2. No complaint will be entertained if received after 7 days of issue of test report.

3. Our liability is limited to invoice value only.

4. The sample shall be destroyed after 15 days & Biological / Perishable sample shall be destroyed

immediately after issue of test report/

5. This test report shall not be used in any advertising media or as evidence in the court of Law without

prior written permission of the laboratory.
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